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There will be no ‘Question Hour’ on | The Committee also allotted time for
these days. There will also be no Private | Government Legislative Business as fol-
Members’ Business on Friday, the 31st lows:—

July, 1998.
Business Time Allotted
1. Consideration and return of the Beedi Workers’ Welfare 1 hour

Cess (Amendment) Bill, 1998, as passed by Lok Sabha.

2.  Consideration and passing of the following Bills after they
have been passed by Lok Sabha:—

(a) The Interest on Dclayed Payments to Small-scale and 2 hours
Ancillary Industrial Undertakings (Amendment) Bill,
1998.

(b) The Oil ficlds (Regulation and Development) Amend- 2 hours
ment Bill, 1998.

(c) The Export-Import Bank of India (Amendment) Bill, 2 hours
1998.

(d) The Cotton Ginning and Pressing Factories (Repeal) 1 hour
Bill, 1998.

sector workers, numbering twelve lakh,
have no right to be heard? The public
sector is going to be privatised, without
this issue being discussed in the House. 1

RE. DEMAND FOR DISCUSSION ON
GOVT’s DECISION TO PRIVATISE
THE PUBLIC SECTOR

MR. CHAIRMAN: Now, Shri Ghulam submit to you, I had raised this issue
Nabi Azad, please. : carlier also. I requested you to look into
SHRI JIBON ROY (West Bengal): this matter. If this is the position, where
Sir, I have a submission to make on the would the workers’ voice be heard? Does
Business. it mean that Parliament has nothing to do

i 2 T submit this for your
MR. CHAIRMAN: Mr. Azad, please with the labour? I submit this for ¥

wait. He has something to say on the consideration, Sir. .
Business. MR. CHAIRMAN, Now  Shri

Jease.
SHRI JIBON ROY: Sir, my submis- GHULAM NABI AZAD, please

sion is this. We are discussing so many
things here. But there is one important RE-KILLINGS BY MILITANTS IN
thing for which we have not found time. DODA

This is in regard to the Government’s . .
decision to privatise almost the entire o T wh R (39 W FE):
public sector. Seventy-five per cent is to s wf #, fed @ W T S
be disinvested. T had raised this issue in sk wwin # sk P w0 A gEE 9 &
the House sometime back. My colleagues fifew gm } sdeaT A B Riwk = @

had also raised it. Sir, is it that the public b, 35 w T el fn W R Lol IR
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“Advani Announces Four-pronged Plan
to Check Militancy.”

e @ fawm 32—

“‘Anti-militancy Pro-development’ are
Advani’s new J.K. Buzz Words. Advani
Owns Responsibility for Massacre.”
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SHR1I  SANTOSH BAGRODIA
(Rajasthan): Mr. Chairman, 1 associate
myself with the submission made by Shri
Ghulam Nabi Azadji and Prof. Vijay
Kumar Malhotraji.

SHRI M. VENKAIAH NAIDU
(Karnataka): Mr. Chairman, Sir, this is
an issue—cutting across party lines—on
which the entire country should condemn
these brutal killings. This is an occasion
for us to expose Pakistan in international
fora about their subvertive activities that
are being indulged in by them from time
to time. In the last 20 years, more than
18,000 people were killed in Kashmir.:'In
these killings Pakistan’s hand is known:to
everybody. In the recent days, some of
the  militants were  killed. The
mercenaries were identified as people
from Pakistan, people from Sudan,
people from Afghanistan. These people
are being imparted training. They are
being given arms and ammunition. They
are doing it with a purpose. The purpose
is to subvert India, to weaken us and to
cripple us econmically. This is a grand
design of such countries who are inimical
to India. They want to weaken our
system. They want to subvert our



country. That being the case, we should
now take strong steps. 1 totally agree
with Shri Ghulam Nabi Azadji.

I had been to Jammu and Kashmir
reczntly. I met not only my party workers
but also other sections of the public. T got
their opinions. Everybody is very
agitated, very, very worried. Everyone
wants additional forces to be sent fo
those places, particularly, Dada, Rajouri
and Poonch.

Secondly, the  Village  Defence
Committees  should be strengthencd
further. Sophisticated arms should be
given to the Village Defence Committees
so that they will be able to encounter the
militants as and when they attack them.

Another disturbing fact has come to
my notice. As you all know, in Punjab,
when militancy was at its peak, it was the
local police aided by the Indian
paramilitary forces that tackled the
militancy  there.  Unfortunately, in
Kashmir, the information is that certain
elements which are not friendly towards
us have also infiltrated into the
administration and the police force. This
is really disturbing. Unless those people
are identified and weeded out of the
administration, the local people there
who are helpless and always depend on
the State administration or the Central
Administration, will not be able to fight
effectively. Even the Chief Minister and
the other leaders have to be guarded by
the Central forces. That shows the
situation there. The local administration
also includes such people who are not
willing to fight against the militants. This
is one important thing which the
Government of India, particularly the
Union Home Ministry, should take note
of and take steps to weed out such
elements from those sensitive pasitions.

Thirdly, talks are now going on in the
SAARC today. This occasion should be
utilised by the Government of India and
the Prime Minister to convey to Pakistan,
in no uncertain terme, that the entire
country is agitated, that we are strongly
condemning the happcnings. Pakistan
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should be told, “Hands off India. We
really want good neighbourly relationship
with you and we want you 1o be strong,
stable and prosperous; but, at the same
time, please do not interfere in India’s
internal affairs, we will not tolerate this.”
In this language, it has to be
communicated to Pakistan. That is my
request, Thank you.
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SHRI E. BALANANDAN (Kerala):
Sir, this is & serious question we are now
discussing. Everyone in the House is
worried about it. Since the Home

Minister is here, I want to inform him
about the mpseacres that had been taking
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place since April, 1998. The first
massacre took place at Udhampur on
April 26 in which 26 people had been
killed #nd the second massacre took place
at Doda on June 25 in which another 25
persons had been killed. Yesterday, this
distressing incident took place. I want to
know exactly what steps the Goverment
is taking to sce that the life of the people
is protected and their confidence is
restored. If it goes on this way, then the

- people will totally lose their confidence. I

want the Home Minister to come and tell
us—he is here luckily what steps he has
taken from April 26 onwards till date and
what protection is being given to the
people. I want to have a statement from
the Home Minister so that we all are
educated. We will in one voice protest
against this kind of cruelty being
committed against unarmed citizens. This
is the fate of the people. The Home
Minister should see to it that all types of
protective measures are taken to guard
the life of people in Kashmir Valley.
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SHRI S.R. BOMMAI (Karnakata):
Sir, 1 assaciate myself with the sentiments
that have been expressed by the hon.
Members here. This is a vexed problem
which we have been facing during the last
decade. It is absolutely necessary to give
protection to the prople of Kashmir,
particularly of Jammu and Doda districts,
and to see that no repetition of such acts
takes place. I appreciate the sincerity and
the : -omptness with which the Home
Minister had acted. After the incident he
personally visited there. If there is any
plan, if it can be disclosed to the House,
the House can be informed about the
details, If you want to keep it as a secret
and act, we welcome that also. But no
repetition of such incidents should take
place. Keeping that Border Security
Force, the paramilitay forces and the
Army on alert is not sufficient. We have
to take the people of Kashmir into
confidence. They are divided. A section
of the people are colluding with the
terrorist forces and part of the
administration is also colluding with the
terrorist  forces. This should be
eradicated, Otherwise, it is very difficult
to control such incidents. Sir, 1 visited
Kashmir myself as party Président and as
Minister. I met the people. We have to
create a climate of confidence and
convince this section of the people who
arc coliuding with the anti-national forces
and Pakistani forces,
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Open a dialogue with them. How {t
should be done and when it should be
done, it is for the Government to decide.
1 would like to make one more
suggestion. Let us. start a “people-to-
people contact between Pakistan and
India. Non-official delegations,
intellectuals, lawyers, doctors, etc. should
intensify people-to-people contact so that
an opinion can be built up in Pakistan
(Interruptions). 1 am saying that there
should be a peaple-to-people contact
between Pakistan and India. People-to-
people contact is a must. Public opinion
should be built up in Pakistan so that it
can influence the Government of
Pakistan.

Let th:;. Prime Minister take a fizm
stand. We are all with him so far as this
issue is concerned.

Thank you,

SHRI R. MARGABANDU (Tamil
Nadu): Mr. Chairman, Sir, two days back
I had been to Jammu. I had an occasion
to have a discussion with some political
leaders of that area. They said that the
people living in that area are always
living in terror and horror. They also said
that those persons, who were in a
position to, go to some other place,
vacated that area and went to a safer
place; whereas those persons, who could
not afford to leave that. place or who
were constrained to live there with their
little holdings, were living there is terror.

Yesterday, in the massacre which took
place in Doda, they killed 23 persons. I
think it is not politicallf motivated. It is
just a ‘tit for tat’, They are playing with
the lives of the people. If asked, “Why,
was the situation in the border areas like
this?” They said Pakistan wants that the
political climate should be in their favour
so that they can use this situation as a
leverage for their political advantage.
That is the situation there. The innocent
persons of India should not be made
victims. Our Prime Minister, when he
meet the Prime Minister of Pakistan in
Colombo, should say in clear terms that
India will not tolerate this kind of torture
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and terror emanating from Pakistan. I
would request the Government to take
effective steps to see that the life of the
poor people living in that area is safe.
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SHRI BALWANT SINGH
RAMOOWALIA (Uttar Pradesh): Sir,
while associating myself with the views
expresscd by Shri Ghulam Nabi Azad, I
want to share with the House, through
you, and with the hon. Home Minister
my experiences in Punjab.

[RAJYA SABHA]
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Sir, it is clear from such incidents that
people across the border have a clear
strategy, a one-point programme, that is,
the programme to destabilise the country,
and the strategy is to create chaos in
India. Innocent people have always been
made victims of such people and soft-
targets are attacked. I don’t share with
the view or I don't support the view of
the hon. Member that our intelligence
agencies have failed. They have not
failed. They are doing their duty well. In
Punjab also, there was such a situation. 1
don’t want to refer to those unfortunate
incidents here. Some people said that one
community was responsible for it, It is
wrong. In Punjab, the success started
only when information from common
man started pouring into enforcing
agencies, law and order maintenance
agencies. I only urge upon the Home
Minister that he must find out why the
co-operation of the common man is not
available in Kashmir. Then, 1 would like
to know what the reasons are as to why
information from common man is not
available to the enforcing agencies, the
law and order maintenance agencies.
Some measures must be adopted and
steps must be taken to see to it that
information started coming in. It is only
because of this that there was success in
Punjab. And I am sure that we will
succeed in kashmir as well. So, 1
associate myself with the views expressed
by Mr. Ghulam Nabi Azad.
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DR. KARAN SINGH (Jammu and
Kashmir): Sir, having represented the
Udhampur constituency in the Lok Sabha
for 18 years, I fully support the line taken
by my friend and colleague Shri Ghulam
Nabi Azad in expressing deep pain, angu-
ish and sorrow at what is happening
there. Sir, the people living in that area
are simple patriotic folks. They are now
living under a cloud of terror. The terror
is palpable. They cannot sleep at nights,
One never knows when and where the
next strike is going to be. Let me point
out one clarification. My dear friend
Margabandu talked about the border.
Doda is nowhere near the border. Doda
is 300 kilometres from the border. I think
the House should realise that it is not a
border incident. Quite evidently these
people have come in in an organised
manner. They are living within the State
and then they are able to strike. It is not
a hit -and run situation at all. It means
very clearly, that these groups of highly
armed and highly motivated militants are
residents in those areas and can, there-
fore, choose the place and time at which
they want to strike. I think, the House
should be aware of the gravity of the
situation. The situation is that we have
been unable to deal with people who
have been living in the area under our
contro} now for scveral years. The first
thing, of course, t» do is to try and stop

[RAJYA SABHA]
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the ingress. The question arises, how do
they get in? Why can we not do some-
thing more effective to-stop the ingress?

The second question that arises is that
once they are in and once they are
operating there — I think, it is generally
known in which areas they are operating-
—why are we unable to do anything
about it? Sir, I would suggest on thing. I
do not want to go into the broader
problems and question related to Jammu
and Kashmir, on some other occasion we
can do that. The Prime Ministers are
meeting today in Sri Lanka. One can
only hope that something positive .will
come aut of it. But, immediately whatev-
er may be the result of the SAARC
Summit, we have to gear ourselves up in
such a way that there is a rapid reaction.
My view is that in areas that are sensi-
tive, for example, in Kistwar, in Bhadr-
wah, in Doda, in Ramban and in Gul-
gulabgarh, there should be rapid reaction
forces immediately available. They should
be available on telegraph so that they can
react immediately and some specific ac-
tion can be taken.

-Sir, 20 years ago, we made a sugges-
tion, and Ghulam Nabi will remember,
that a cantonment should be costructed at
Bhadrwah. The land was also acquired.
For some odd reasons which 1 cannot
understand, no steps were taken to con-
struct that cantonment in Bhadrwah.

SHRI GHULAM NABI AZAD: Land
has been acquired for that purpose.

DR. KARAN SINGH: The land has
been acquired. I know, 1 was there, I
know every inch of that area like he
does. Why wvas that not taken up? If you
have had a proper cantonment in Bhadr-
wah by now, you would have been able
to have a much better reaction.

Secondly, Sir, I must say I have just
come back from Leh yesterdsy. Our
Armed Forces are doing a magnificent
work.

But, there seems to 'be a definite plan to
activate the entire line of control. there
has been shelling in Kargil over the last
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one or two days; there have been some
casuallties. In the Kargil town, shells
have landed in the tawn and the whole
atmosphere is sought to be disturbed. We
have to have a proper liaison between the
Defence forces, the paramilitary forces,
the State administration, the police, and
the local citizens. This is lacking. I must
say regretfully that there is no proper co-
ordination between all these forces as a
result of which nobody is taking the
responsibility. First of all, I would ex-
press on behalf of all of us our deep
anguish. Can you imagine, Sir bridgeg-
rooms going to be married being mas-

sacred along with the barat on the way? -

What greater crime can there be against
humanity? Is this the way to further a
religious cause or a political cause? So,
we express our deep sympathy, and I
hope that effective steps will be taken. It
is no use saying that you will never allow
another incident to take place.

1.00 r.M.

I am afraid even if you do say that, 1
would not take it at its face value because
as long as you have those people operat-
ing there, they can strike at any time and
at a point of their choice. But, what |
would like to know from the Government
is: How is that these people are operating
there almost without any check? Why is
it so that we cannot do something effec-
tive about it?
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MR. CHAIRMAN: It is already

1 o’clock. I think, today, we will continue
and skip the lunch.

SHR!I GURUDAS DAS GUPTA
(West Bengal) : Sir, what about the state-
ment?

MR. CHAIRMAN: That will come. It
is in the agenda.
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the close and cordial relations between
the Central Government and the State
Government, Mr. Advani said, “Never
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A e AN M A WE A, .
g A 3o Wl e A e ¥, Wk
Fon e ¥ o vl wwd W @ = faE
areh g s wed ¥ W @ wEwe,
g% § S Ay i T geR & AW §
da-w @, R D W I@ w3
W W& @H A ol

weey, 38 9% ¥ 6 9« wETe ¥ 9% W=
frft of o@ ¥ oW FEH W TWEF ¢ WY
S g W T, g Wk, w4

o |
st wwmaf: o gedu dw

SHRI KULDIP NAYYAR (Nomi-
nated): Chairman, Sir, this is a very
serious matter. And I think we should
ponder over -it with all our equanimity
and balance. I do not think that Pakistan
is going to stop proxy war. Whenever 1
have gone there and talked to lots of
people at various levels, I found them
saying. *Though I do not think that that
is a reply because if something is being
done from here, they should also do that.
That is neither here nor there. The point
I am trying to make is that Kashmir in
Pakistan...

SHRI GUHLAM NABI AZAD: I
thinki this should not form part of the
record.

MR. CHAIRMAN: Please ..... (Inter-
ruptions)... What Mr. Ghulam Nabi Azad
... (Interruptions).

SHRI KULDIP NAYYAR: I just men-
tioneod the name. Did I say ....(Interrup-
tions).

MR. CHAIRMAN: Please sit down.
FeEN TR R @ fire dfow) .. (sEEm)
ag dw W T SEE WEE Y FE

SHRI GHULAM NABI AZAD: This

-should not form part of the record.

MR. CHAIRMAN: I agree.

*Expunged as ordered by the Chair.
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SHRI KULDIP NAYYAR: I tried to
bring here what they were saying there.
If you do not want to hear ....(Interrup-
tions)

ot wumfa: e Iw Em W= oaEE
e Y wE N T W Al & 3§ am d W
¢ 91 ¥ € ag € @ wgh) ... (smAgA)

sft FEAIT Yor: W, L]
fak.,. (xaam)

sh wwmaf: 286 o a9 3@ W T W
FeEu L... (TFaA)

SHRI KULDIP NAYYAR: I tried to
bring you what they are saying. Whether
it is a propaganda;.I just brought it to
your notice. did I support it or anything
like that?

MR. CHAIRMAN: It was nat
required.

st godin F: oM o gfg ¥ wm
SR, (Ea) W AR W 9d ¥ @ I\
A ... (mEam)

I cannot really help you because you
are... (Interruptions)

SHRi SATISHCHANDRA SITARAM
PRADHAN: We don’t want to hear you.
(Interruptions)

SHRI KULDIP NAYYAR: Mr.
Chairman, Sir, I have a right to speak. If
this is going to be the atmosphere, how
can I speak? (Interruptions) What kind of
allegations they are making?
(Interruptions)

SHRI K.R. MALKANI (Delhi): The
solemn atmosphere has been badly
disturbed by you. (Interruptions)

SHRI -TRILOKI NATH
CHATURVEDI (Uttar Pradesh): You
clearly said that you subscribe fo the
statement that it is the ...(Interruptions)

MR. CHAIRMAN: Those words have
been deleted. Those words have been
expunged. I agree with Shri Ghulam Nabi
Azad. On this question, the whole
atmosphere was different. Thee is
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solidarity. The speeches made by many
Members hére have been very good,
reflecting the unity of the country. This is
happening for the first time, perhaps. But
it is a very healthy sign. Therfore, please
keep up that atmosphere. There should
be impartiality. More than impartiality,
unity is required.

SHRI GHULAM NABI AZAD: That
is right, Sir.

SHRI KULDIP NAYYAR: Thank
you, Mr. Chairman.

Now, what is Pakistan trying to do
there? We have, more or less, eliminated
militancy in the Valley. Despite
eveything, they have not been able to
create an atmosphere whereby they could
create distance between the Hindus and
the Muslims. In the Jammu Region, in
the higher reaches, they are trying to
comtmunalise the situation. Not only that.
Although militancy had been suppressed
there, they are trying to build a base on
this side.

Knowing all these things—I think, the
hon. Home Minister knows it much
better than me—what are we going to do
for the future? Even though we do our
best to stop these people at the
border—which, probably, we are
doing—still, there would be some kind of
infiltration taking place. I think, these
people who are coming to Doda are
coming through Anantnag. This is my
information. Maybe, I am wrong.

The point is, we have to, some day,
take up this topic seriously, with not
really the Government only, but also with
the intellectuals in Pakistan, with the
newspapermen in Pakistan. Without
discussing this matter with them, we will
not be able to stop this, whatever steps
we take. We should take some steps. No
doubt about it. My humble suggestion is
that the human rights organisations from
this side and the human rights
organisaitons from that side could,
probably, make some kind of a front.
People from both sides could make some
kind of a joint front and see what is
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-happening. (Interruptions) This is a

suggesiton 1 am making. Maybe. at the
people level, we are doing. Now, Mr.
Chairman, ...

MR. CHAIRMAN: Over? Shri Pranab
Mukherjee.

SHRI KULDIP NAYYAR: Not over.
(Interruptions) Sir, this is a very strange
kind of thing. Either you give me
permission, or, you don't give me
permission. 1 am not speaking further.

MR. CHAIRMAN: No. no.
(Interruptions) 1 thought you had
completed. (Interruptions)

SHRI KULDIP NAYYAR: This is not
fair., So, 1 am not speaking.
(Interruptions)

MR. CHAIRMAN: All right. Mr.
Pranab Mukherjee. (Interruptions)

SHRI KULDIP NAYYAR: I do not
wish to say. But how can the Chairman
be partial? (Interruptions)

MR. CHAIRMAN: Please don’t say
that. (Interruptions) 1 thought you had
completed.

SHRI KULDIP NAYYAR: No, No.
How can you give permission to others?

MR. CHAIRMAN: Now, if you have
not completed, please complete.

SHRI KULDIP NAYYAR: I have not
completed. Did you ask me ‘have you
completed?

MR. CHAIRMAN: Yes. I thought you
had completed. Please complete.

SHRI KULDIP NAYYAR: What
about the time taken by them? Ten

minutes were taken away by interruptions
and then you shut me up.

MR. CHAIRMAN: Kindly complete
your speech now.

SHRI KULDIP NAYYAR: Sir, as I
started saying, we are passing through a
very critical period: not only in this
country, but in Pakistan also. Pakistan,
after acquiring the bomb, has adopted a
war-like posture. Now, can we think of
‘hot pursuit’ today? It is not possible
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because one thing would lead to another.
What we have to do is this. Through
talks at various levels, at the intellectual
level, at the people level, as I said, at the
level of the human rights organisations,
which we are trying to do, maybe, we
would be able to do something. I am not
saying that it is going to be casy, because
Kashmir still gives Pakistan its ethos.
There is nothing else which holds them
together. So, my request to the House is:
please consider this as an issue which
belongs to all of us, to the country. There
may be some people who may differ with
you on something. But that does not
mean that when it comes to something
serious, there is any kind of division in
this country or in this House. We are all
with you on this point. But the only thing
is that your approach may be different
from that of ours. That is all.

SHRI PRANAB MUKHERIJEE (West
Bengal): Sir, while associating miyself
with - the observations made by
Mr. Ghulam Nabi Azad and many
others, I most humble submit that we are
anguished. If the problem would have
been merely that of law and order, killing
of some persons, the discussion would
have taken place in a different context.
The problem has more than one
dimension. All of us are fully aware of
the -gravity of the situation becuase all
these incidents of militant activities are
backed by cross-border logistic support.
International terrorism is going to be one
of the gravest menaces to peace and
security in the post cold-war era.

When we met you in your chamber,
Sir, as we understand, the whole purpose
was to express the concern of the House
over the way the terrorist activities,
militant activities, are being supported by
some country, particularly when we have
become the victim, to convey the sensc
of our concern in the context of the
discussion which is taking place between
the two Prime Ministers, at Colombo.
Though the SAARC has nothing to do
with  bilateral issues, taking the
opportunity of the presence of two Prime
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Ministers, when they are meeting there
definitely, they are going to discuss about
it. We wanted to strengthen the
negotiating  position of our Prime
Minister by expressing our own concern

. over the ever incrcasing terrorist activities

in this country. The Doda incident is a
manifestation of that.

I do entirely agree with the
observations made by many Members
that we should not vitiate the atmosphere
because the situation is really crucial.
There may be interested parties who
want to vitiate the situation more even
when the talks are going on. I do not
expect that there will be a very positive
outcome of the talks; it may not happen.
But, at the same time, we have no option
but to initiate the talks, to have a
dialogue and to have some sort of
understanding so that we can live in
peace in this whole sub-continent itself.
Therefore, I am not going to make any
observations on this issue.

Most respectfully, through you, I
would submit to the Government. The
Home Minister is present here. He will
definitely give his own response. In what
manner he will like to respond, it is for
him to decide. But, please convey the
sense of the House, the feelings of the
Members who have participated in this
debate, to the Prime Minister in
Colombo, .so that he can keep our
concern at the back of his mind while he
is having his talks and negotiations with
his counterparts in Colombo. This is my
most respectful submission, through you,
Sir, to the Government.

MR. CHAIRMAN: [ hope the
Government will convey to the Prime
Minister the unanimous concern and
support of the House for his negotiations
with the Prime Minister of Pakistan.

Mr. Advani, do you want to speak on
this? The next statement is yours.

DR. M.NN. DAS (Orissa): Mr.
Chairman, Sir, I want to say...
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MK. CHAIRMAN: There are a
number of others also. It is already 1—30
P.M. now.

THE MINISTER OF HOME
AFFAIRS (SHRI L.K. ADVANI): Sir,
shall we meet after lunch?

MR. CHAIRMAN: There is no lunch-
break now.

st T T e Wl R, &
Tl § o e e e @ 3R R <@
F o ofelfdl & S W R oW AR T
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When we are dealing with an enemey, it
is permitted. WfF 3 #) wRfufy § word
@R ¥ TRE M ween T w W e
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MR. CHAIRMAN: The next item is
statement by Shri L.K. Advani on the
deportation of certain people from Mum-
bai by the Maharashtra Government. Se-
eing the way the debate has gone on
now, I hope that Members would put
their questions one after another and that
they will allow each other to speak and
then the hon. Minister will reply.

SHRI L.K. ADVANI: Sir, in respect
of the earlier subject, I would like to
inform the House f% 30 ¥%1 # v &
T & Iy T PR e wfE s fode
R, dougoare ¥ TER T S T A
sh fafed sidare ¥ e Qi B
wRe fig, A 9 awt W e § fufy @ sen
& ¥ g ok oM = w4, T
o & frn | 9 Sy shoam 8 & W
¥ g@)

MR. CHAIRMAN: Now, the state-
ment by Shri Advani.

STATEMENT BY MINISTER
Deportation of certain people from Mumbal by
Government of Maharashtra

THE MINISTER OF HOME
AFFAIRS (SHRI L.K. ADVANI): Sir,
various reports have appeared in media
regarding the deportation of Bangladeshi
nationals from Maharashtra. Maharashtra
Government has informed that they had
despatched three parties of deportees on
20th, 21st and 22nd July to West Bengal
with 24, 34 and 38 deportees respectively.

According to the information furnished
by the Government of Maharashtra, an
elaborate procedure is followed for
detection, identification, and deportation
of illegal Bangladeshi immigrants, The
suspected forcigners are given adequate
opportunity to produce proof of their
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national status by way of birth certificate,
school leaving certificate, ration card,
electoral identity  card, domicile
certificate etc. In the event of failure to
produce any.such document, the suspect
is charged under the relevant provisions
of the Passport (Entry into India) Acv
rules and the Foreigners Act, and
produced before a  metropolitan
magistrate who gives sufficient
opportunity to such persons for producing
proof of nationality. It is only in cases
where no such evidence is produced to
the satisfaction of the Court that the
Court grants permission to the competent
authority for deportation of such persons.
The competent authority then issues the
deportation order under Section 3(2)(c)
of the Foreigners Act.

The powers of the Central Government
under the Foreigners Act, 1946, Passport
(Entry into India) Act, 1920 and the rules
and orders framed thereunder have been
entrusted to the State GovernmentsUTs
with their prior consent, under Articles
258239 of the Constitution. These
powers inter alia include the power to
détect and deport the foreign nationals
staying illegally.

The procedure for detection and
deportation of illegal Bangladeshi
immigrants mentioned in para 2 above is
being followed by Maharashtra and other
States based on which such illegal
immigrants are regualrly being deported.
Maharashtra Government has further
informed that the illegal immigrants who
were being taken for deportation thorugh
Indo-Bangladesh border in West Bengal
were detected to be illegal immigrants in
accordance with the above mentioned
procedure. It has also been informed that
the police parties escorting these
deportees were carrying- with them
deportation order issued by the Deputy
Commissioner of Police, Special Branch-
I, CID, Mumbai First and third parties of
24 ana 38 deportees respectively were
handed over to the West Bengal Police at
the  instance of local  district
administration. The second party of 34



